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Sbrl S. N. Chatu"edl: How ia It, ~ r 1ff ~ t; Ifft ~  ~ i  ~  
when the hon. Minister says that 
•the.:e import licence torms are aa t f"'t ~ t nu 'lll"T ;;"'lTlf f'Fl!T 
good as currency notes, no check was 'T1IT t ? 
kepi on them and this racltet or this 
theft was only detected ..... . 

Mr. Speaker: Currency notes can 
also be stolen. 

Sbrl S. N. Chatarvedl: How waa It 
that this came 10 their notice only 
after a year or so? 

Sbrl Manubhal Shah: Sir, when 
thefts take place even from a well 
locked up re~ r  thetl of forms like 
these. which are in use continuously 
like currency notea, where 1ome ton 
are written, some books a. e lying on 
the table and tbings like that and 
1ome people tear oft and take some 
forms away, it can on1r be noticed 
when the whole thing is done, when 
the fonns stolen are actually made 
we of. 

Sbrl Warlor: May I know whether 
the persons involved in this racket .re 
the usual import licence holders or 
eomcbody else who have operated 
tbroueh the usual licence holders? 

Sbrl Manubhal Sbab: Out of more 
'than 7 lakhs to 10 laklu people hold-
ing import licences. whether a ·parti-
cular licence holder is a thief or not 
we cannot suspect. What we can aay 
;., that the few people who •re in 
volved In this will I>.. brouRht to 
book. 
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0181. Sbrl Praltub Vlr Shutrl: 

Sb•lmatl Sharda MolterJee: 
Sbrl .la1dn Slqh S14dhaDU:· 
Sbrt S. M. Banerjee: 
Sbrt Yullpat Stn1b: 
Sllrt P. C. BonMh: 
81u1 D. C. Sharma: 
Sbrl Sldbesllwar Praaad: 
Bbrl P. a. Cbakravent: 
SUI 8111Y Cllaran Gupta: 

Will the Minister of C-m0nie be 
pleued t.o state: 

(a) whether It la a fact that alal-
nant ezporta and lncreued lmporta 
recently have been responsible for a 
deterioration In India'• forelsn trade; 

(b) If IO, its Impact on the balance 
ot trade and payments: and 

(c) the further ~ taken to Im• 
prove it? 

The MlnMter lf)f .c-meree .(Slut 
Manubhal Shah): (a) to (c). A state-
ment i1 laid on the Table of the Houte. 
[Placed In Llf>rll'l/. See No. LT-5130/ 
85). 
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Sbrl P. C. Borooah: Last year the 
counlry spent Rs. 425 crores more oa 
imports than what it earned by wa7 
of exports. May I know whet.he» 
this mntter was referred to the Im-
port Substitution Committee; if 90, 
wh111 their recommendations are and 
the Government's decision thereto? 

Sbrl Manabbal Sbab: The Import 
Substitution Committee can only cut 
out imports o! items which are pr<>-
duced in the country or which cau 
be produced in the country. But 
when fooderains are to be imported 
to the extent ol Rs. 300 crores and 
oil and various other things have 
also to be imported over and above 
our defonce requirements, naturall1 
the Import Substitution Committee 
cannot ho!d l!P the who!• 1hing. 

Shrl P. R. Cbakranrtl: May 
know whether the discrepancy be-
tween the anticipated and actual lie-
urea of exports is caused b7 
the fact that exports of commoditie• 
through the different ports in the 
country are taken into account H 
exports as such? 

Shrt Manabbal Shah: There I• no 
relationship between lhe two. What 
the hon. Member is perhaps referrins 
to is the actual figure o! realisation 
as reported by the Reserve Bank 
and DGCI. Thal is a minor differ-
ence that occurs in the case of evefT 
country in the world. Here also the 
figures given by the Reserve Bank 
are sometimes higher and some-
times lower by Ra. 10 crorcs or so. 
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S•rtmaU SaYilrt Nlpm: How tar 
I.I thia correct that one of th• rea-
eons for the downward trend in our 
uport earnings ia alao the decrease 
in tbe price of raw materlala In lhe 
...orld marltet? 

lllrt Muallbal Sbab: What the 
hon. lady Member NYI ls normally 
correct. Sugar is an obviow eum-
ple. It was 11ellin1 at pound 107 per 
ton Jut year, that ia, about RI. 1,400. 
Today the world pr!.., ls R1. 250. It •u .ounk to that extent. So also ia 
tbe can of Iron or.,. Wblle that b 
one of the factors, by and larre the 
real answer S. more production M ina 
..ci. nallable for exportl. 

188'1 ljAKA> Orol Anau>n1 14lo 

SllrlmaU ._lib Ba7: Hai the 
Minister institutcd any enquiry u 
lo bow tar the di•crepancy i1 due 
to certain fraudulent procedureo In 
regard to import entitlements and 
who is actually re,pansiblc for thilt 

Sbrl Maaubbal Sbah: There ii 
hardly any relationship between U.. 

~  value of import entitlemcn\ 
and the need to 11row exports phene>-
menallY, even beyond what we bave 
achieved in the last three years. M 
I mentioned in the atatemcnl, 11>-
creaainr it from Rs. 0-00 crores to 

over Rs. 800 crores or 850 crorcs wu 
not a small task and our exporters 
hove done It. Re1ardin1 the miauoo 
of a minor value of imp0rt entlUe-
ment, fo.r the laot 9eVftl or eigM 
yearo we hue made some broad eoU-
mates and scrutiny on that also. Ou\ 
of the total export of more than 

Rs. 4,000 crores for the Jut '""" or 
eight yeara the value of ab1.11e or 

non-realisation 11 about Rs. e.87 C!'Ol'el 
(Rs. 6 croru and 87 lakhs) which ii 
much less than the average ot any 
other country in re1ard to non-reali-
sation. 

Shrl. a-Bana: Is It a fact Iba& 
durin1 the recent crbis on account 
of PalrJJtanl aggi-euion due to facto 
like dislocation of shipping, impound-
ing of car1oe1 and 1eneral lnoecurlty 
in the country our export. re ~ere  

a further decline as compered to 
oW' exports durlnr September of ear-
lier yeora? What Ill the volume af 
our ezport durlnc the crilb? 

8larl MaaaWl&l SllaJt: Wbe11 tll• 
bootllitieo be1an In September we 
wue afraid that there will be a 1arp.. 
..:ale fall in our exporta becalNe of 
the lmpoundin1 of cargoes, becaU# 
of the ahlps belnr detained and Jarie 
quantities of tea and jute belnc con-
fiscated and frozen by Pakistan, M• 
cause of bombinf and verlou1 other 
reasons. But, 1hank1 to tbe dock 
workert and ahlpplnr and port au-
thorilieo and the vi1our of the ex-
parten, the ezports In September 
were practically of the aame order, 
nsmely, RI. 70:9 croreo - comper..t 
to Ra. 72.1 cro,. l.ut yeu . 
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Sbrl Man11bbal Sbab: I t ls a suc-
1estion for acuon. 

Sbrl U. M. Trl1'edi: I t will be a 
11ood thing for the country to know 
w hat retaliatory measures the Gov-
e :nmenl have taken lo reimburse us 
for the losoes sustained by the .. iz-
inll of these 1oods by P akistan. 

Mr. ~ r er  That statement was 
made by Shri Raj Bahadur. 

Shrl Bem Baru: We want a reply 
by Shri Manubhal Shah. 

Mr. Speaker: Shri Venkatasut>-
baiah. 

Shrl P. Venlr.atasnbbalab: We tlnd• 
from the note that has been given 
by the Ministry that the deeerase ii• 
our expo:-ts is due to the decrease in 
the production of agricultural com-
modities. May I know whether the 
G overnment proposes to ra.lionalise 
both Imports and exports, for ins-
tance, by importing more chemical 
fert ilisera to boost up agricultural 
p-oduclion? What io the Government 
doing in that direction? 

~~  ~~~ 
~~ . 
Sbrl Manabbal Shah: The Import 

of fertilizers is much larger than in 
the put. 

Propertr of lndlau taken over bJ 
Pakistan and vice versa 

0 18!. Sbrl Shret NaraJin Du: Will 
the ·Minister of Commerce be pleased 
to slate: 

(a) the nature and extent of pro-
~r  both immoveable and moveable 

owned by the Pakistani nationals, 
taken over by Government as a 
aequel to the India-Pakistan conlllct; 
md 

(b) the nature and utent of such 
property of Indians taken over b)' th• 
Po.ki.otan Government? 

Tbe Depatr Mlnlater IA the llllalatrJ 
of Commerce (Sbrl S. V. Rama-
1wamy) : (a) Orders have been issued 
vesting in the Cll; todian of Enem)' 
Property in India all immoveable and 
certain categories of moveable pro· 
perties belonging to or held by or 
managed on behalf of Pakis-
tani nationals. A statement indicatinc 
lhe properties in these categories so 
far taken over by him ls laid on the 
Table of the House. A large number 
is, however, in the proceu of be.inc 
taken over. 




